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GOVERNMENT OF INDIA

MINISTRY OF COMMERCE AND INDUSTRY

DEPARTMENT OF COMMERCE

 

 

PUBLIC NOTICE No 14 (RE-2008) /2004-09

NEW DELHI, DATED THE 8 MAY, 2008

 

In exercise of powers conferred under paragraph 2.4 of the Foreign Trade Policy 2004-09, the Director General of Foreign Trade hereby notifies the following amendment in the Handbook of Procedures (Vol.I):

1.
The agency mentioned below is added at Sr. No.6 (Andhra Pradesh) in Appendix 4C, (Certificate of Origin Non-Preferential) of Handbook of Procedure Vol.I.

6.

Federation of Andhra Pradesh Small Industries Association

Administrative Building, Industrial Estate

Sanath Nagar

Hyderabad 500018

Tel: 040-23707942

e.mail: fapsia@fapsia.com
URL: www. fapsia.com

2.
This issues in Public Interest.

Sd/-

(R.S.Gujral)

Director General of Foreign Trade and

 Ex-Officio Additional Secretary to the Government of India

(Issued from F.No.01/94/162/816/AM07/PC-I)
